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4 Attention
Shri D. C. Sharma (Gurdaspur):
May 1 know if in accordance with the
practice which hag been prevailing in
the UK Government, especially the
UK Government in the hands of the
Labour Party this base will not be
used, directly or indirectly, for giving
encouragemrent to Pakistanf fascism?
Has the Government made any en-
Quiry on thig point from the UK
Government?

Shri Dinesh Bingh: I do not taink
this base will be used for giving any
direct facilities to Pakistan against us.
Because the Pakstan's borders are
adjoining ours and they can do what-
ever they like directly, But as they
are going to be defence bases, Pakis-
tan as a member of the defence pacts
may gel some assistance from there
Even so, we are opposed to the set-
ting up of foreign military bases in
the Indian Ocean.

Bhry N, C. Chatlerjee (Burdwan):
Is it correct that the military base
plan is behind the Britich offer to
lend 3 million to Indian Ocean island
of Diego Garcia near Mauritius and
has that island gome sirategic signi-
ficance for US?

Shri Dinesh Singh: This {3 million
offer that the hon. Member has refer-
red to jg the compensation which is
being proposed by the British Gov-
ernment to Mauritius for the esta-
blishment of Chagos base, So far as
ity strategic position is concerned, of
course il gccupieg a very strategic
place.

1209 pra

Ré: CALLING ATTENTION NOTICE
(Query)

Mr, Bpeaker: I have received ano-
ther Calling Atlention Notlce today
from a large number of hon Members
about the serious situation In the
Banaryy Hindu University.
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Shri Gauri Shankar Kukkar (Fateh-
pur): It may be taken up tomorrow.

Shri § M, Banerjee (Kanpur): |
have a submission 10 make. 1 never
gave notice pf a “Call  Attention”
motion, 1 read in the newspaper to-
day about the grave situation and stu-
dents taking over the Proctor's office.
1 only wizh thut before the debate
takes piace the hon. Minister makes
statemen: on the situation there, The
University is facing a closure,

wew mgny : fafezr @a i
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Shri H N. Mukerjee (Calcutta
Cenira:.. This relates not by any
means tp the provisions of the BUI
which we may or may not like. That
is a different matter ultogether, A

situation has been created in the

Banaray Hindu University campus
which being a Central university is
directed by this Government, Whe-
ther the Minister of Education iy here
or not is Quite immaterial. If in the
Banaras Hindu University campus
evenis have taken place which have
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causced great perturbation all over the
country. quile irrespective of the
rights and wrongs of the provisions
of tke Bill, we are certainly entitled
to have some idea as to the situation
as it exists and as it is being handled
by Government pending the passing of
the lepislation and whatever that
might be. That is what we wanted.

Shri N. C. Chatterjee (Burdwm:
M: v 1 submit that all the trouble that
has taken place ig due to the manner
in which the Council of States has
passed o7 amended the Bill; there-
fore, it is much better that we should
have tne Bill here and give our judge-
ment, That will completely avoid
that trouble.
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Shri Vidya Charan Shokla (Maha-
samund) 1 want to support what Shri
N. C. Chatterjee has said, Since the
Rajya Sabha hag changed the name,
now the Miniseter's statement cannot
change the decision of the Rajya
Babha; it can only be tackled by the
Lok Sabha, It does not make any
difference whether the statement is
made at 5 pm. today or the Bill ir
tuken up at 12 O'clock tomorrow, It
is much better if it is taken up to-
morrow than to have a statement
today.
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Bhri Hem Barng (Gauhati): My

name is also there.

Attention 3370

Mr, Speaker: 1 am not calling all
those Members whose names ate
there.

Shri 5. M, Banerjee: Sir, let him
make = gtatement today.

Shri Prakash Vir Shastrl rose—
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Bhri Hari Vishnu Kamath: May I
submit . . .

Shri H, N. Mukerjee: May 1 beg of
you to make a differentiation here?
The Bill relates to a particular mat-
ter. We have to go into its rights and
wiongs and make our decision, In
Banaras, a particular kind of agita-
tion is there and the Government has
to tackle it. I am sure, this House
or any other House would not like to
pe pressurised by whatever is hap-
ping there into giving its opinion one
way or the other. We have to discuss
that purely on its merits, Educational
as well as other things have got to be
considered. But in so far as this spe-
cific situation which has arisen in the
campus of the Banaras Hindu Univer-
sity, which is the jurisdiction of  the
Union Government, is concerned, this
House has a right to satisfaction in
regard to the manner in which the
Government has dealt with whatever
agitation is taking place there, Thmt
ig quite irrespective of the rights and
wrongs of the matter. I do not say
that because of the agitation I go back
on the decision of the Rajya Sabha or
because of the agitation I am forti-
fled in my decision to keep on to the
decision of the Rajya Sabha, That is
a different matter altogether, The
situation that has developed in the
Banaras Hindu University campus
which is governed by the Union Gov-
errment has got to be reported by
the Government to us wund then it is
far us to find out what is to be Jone.

Shrl Harl Vishou Kamath: May 1
make a submission?

Bome hon. Members rose—

Mr, Bpeaker: 1 do not think any

further discussion iz needed op this.
Only this much can be said by the
Educalion Minister as to what is the
position at this moment. That is ali
We cannot discusg what the motives
are, what the demands are and all
that. We will not discuss that,

Shry Lal Bahador Shastri: Thal he
will do. The Education Minister will
make a statement in the afternoon.

Shri Hari Vishnu Kamath:
point of clarification, Sir.

On a

Shri 8. M, Banerjee: At what time?

Mr. Spcaker: We will take it up al
5 O'Clock,

Shri Harl Vishou Kamath: The
Prime Minister was gnod enough to
say that the Bill would be brought
before the House tomorrow. Can we
have ap assurance as that Bill would
be introduced here today so that we
can sgtudy the Bill and come prepar-
ed tomorrow?

Mr. Speaker: Just now it will be in-
troduced, The Secretary.

1220 hrs
MESSAGE FROM HRAJYA SABHA

Secretary: Sir, 1 have to report the
following message received from the
Secretary of Rajyas Sabha:—

“In accordance with the provi-
sions of rule 111 of the Rules of
Procedure und Conduct of Busi-
ness in the Rajya Sabha, I am
directed to enclose a copy of the
Banaras Hindu University
(Amendment) Bill, 1965, which
has been passed by the Rajya
Sabha at it: asitting held on the
16th November, 1865."



